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SHORT NOTICE QUESTION
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THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAOQ) : The
Government of India also attaches great
importance to this work and we have
been impressing on the U.P. Government
that they should do this work. With
regard to financial assistance, flood con-
trol is essentially done by the State, and
U.P.  Government must first spend the
moncy allotted in the plan for this and
other work. The question of financial
assistance does not arise at this stage.
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wafz @ anit A FE FA N awwfa faw gw A N srafas o 2w

T g way | fefa § & 9T oRw 9w W) s g s @ e

ATgaT § 3 warea & fw AT # amw G ?

¥ fag amdo o o & 719 A AT DR. K. L. RAO : That is what 1 have

AL qaieg AT H AF1T '-T?g 33{? i’{(’l’ submitted. We are urging the State Govern-
ment to give it high priority. We have
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DR. K. L. RAO :1 have aiready submit-
ted that this work is of very great importance
and what the hon. Member has said is
entirely correct. If there is a breach it
will cause very severe loss 1o a large area
of land and will put into trouble a lot of
people, more than 15,000, The provision
that has been made in the State Plan for
this, namely, Rs. 13 crores, must be spent
before they approach for any assistance.
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DR. KaL. RAO : I have inspecied this
bund twice, 1 have alse come to the
conclusion that at this stage we must
fight out the river. Accordingly, the State
Government should take up the necessary
steps. 1 hope the State Government will
take those nccessary sieps to engure that
there is no breach here.
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requested the Chief Minister also 1o look
into it,

SHRI BISHWANATH ROY : In view
of the fact that at the time of preparation
of the Five Year Plan no State Govern-
ment or the Central Government can make
any exact estimate regarding the loss that
may be due to natural calamitics like flonds
and erosion by the turbulent rivers, May
I know whether the Government of India
would take special steps for protection
of the Bariya and Chittoni bunds as wel] as
the property near those bunds so that in
the future no assistance would be reguired
either from this Government or the U.P.
Government 7

DR. K . RAO : What the hon, Mem-
ber said is guite true.  We could not plan
these things as we do in the case of projects
like irrigation. Thiat is  correct. Tha
is why we should make a lumpsum allotment
for this in the State plan for new contin-
gencies, new exigencies. With regard 1o
the two bunds mentioned by the hon.
Member, Chittoni hund and Balia.Bariya
bund, these are bunds which have given
a lot of trouble, 1 hope the U.P, Govern-
ment would take the nccessary steps in the
case of Balia-Bariya bund,
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DR. K. L. RAO : I appreciate the anxiety
of the hon. Member. But it is not possible

for the Centre to take it up. The State
Government will have to take it up.
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el § oedl T FH &7 QLA FIA A
Fiforw F3 arfs 3 21 fo=1 & 77
atq wmfagi iR wrEd # 9
FATE AT T 7

DR, K. L. RAO : S, the provision
nude for this year for UP.is Rs, |5 ¢rores
for the flood comrol work, Realising the
importance of the flood control works in
U.P. the Planning Commission s now
engaged in an exercise whether this provision
can be increased to Rs, 2 10 25 crores.
Whatever it is, it is necessary that the State
Government must go ahcad with all  out
effort to complete these works and must
spend the money, and i still money s

required then the Cenrral  Government
will naturally have 1o look into the problem.

WRITTEN ANSWERS TO QUESTIONS

Triangular Power Contest among U.S.A.,

U.S.SR. and China in Indian Ocean in
T70's

#1442, SHRI MUHAMMAD SHERIFF :

Will the Minister of DEFENCE be pleased

o state ;@
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(a) whether he told in a meeting of the
Parliamentary Consultative Committee of
his Ministry that the Indian Ocean in the
70's would witness a triangular power
contest among the United States, U.S.5.R.
and China; and

(b) if so, the details thereof and the reac-
tion of Government thercto ?

THE MINISTER OF DEFENCE AND
STEEL AND HEAVY ENGINEERING
(SHRI SWARAN SINGH) : (a) and (b).
In accordance with the guidelines laid down
in consultation with the Leaders of the
Opposition Parties/Groups, to regulate the
constitution and functioning of the Consul-
tative Committees, no reference to the dis-
cussion held in the meetings thereof is to be
made on the floor of the House,

DEMAND AND SuppLY OF NyLON YARN

#1445, SHRI JYOTIRMOY BASU : Will
the Minister of FOREIGN TRADE be
pleased o state :

(1) whether Government's attention has
been drawn to a report in the Financial
Express of the 24th January 1970 stating
that the Textile Commissioner has assessed
the  gap between demand and supply of
nylon yarn at 11,000 wns; and

(b} if so, the steps, if any, taken to make
up this gap 7

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
ISHRI RAM SEWAK) : (a) Yes, Sir,

(b) In view of the fact that the artsilk
weaving industry is predominantly in the
decentralised sector and the weaving units
can and do casily switch over from one type
of artsilk yarn to another, it is difficult to
assess the demand for any one type of
vitrn accuraiely.  Mevertheless, Government
have issued licences/letters of intent for a
wtal capacity of 18,600 tonnes of textile
nylon yarn. The production of nylon yarn
has been going up steadily and efforts are
heing made to ensure installation  of the
entire licensed capacity within a short time,
Steps are also being taken 10 improve the
availability of other types of artsilk fibres/
yarns,  To supplement the indigenous pro-
duction, import of nylon yarn is also being
arranged through the S.T.C. to the extent
considered necessary (0 maintain prices at
a reasonable level after taking into account

the various relevant factors like consump-





